
FORM A
PUBLIC ANNoUNCENIENI.

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (lnsolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF KYORA METTALIKS PRIVATE LIMITED

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a Corporate
Insolvency Resolution Process ofthe Kyora Mettaliks Private Limited on 27th January, 2023 (lnformation received
by IRP on 01.02.2023).

The Creditors ofKyora Mettaliks Private Limited, are hereby called upon to submit their claims with proofon or
before lOth February,2O23 to the lnterim Resolution Professional at the address mentioned against entry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other creditors may

submit the claims with proof in person, by post or by electronic means.

Submission offalse or misleading proofs ofclaim shall ath-dct penalties.
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IBBI Reg. I BBI/lPA-00 l/lP-P0144512018-l9l t2137

Rf,LfvANT PARTICT LARS

I Name of Corporate Debtor Kyora Mettaliks Private Limited
2 Date of Incorporation ofCorporate Debtor 22t06/20t'7

Authority under v/hich Corporate Debtor is incorDorated / resistered RoC-Mumbai
4 Corporate ldentity No. / Limited Liability Identification No. of

corporate debtor
u5 l I00MH20 t 7PTC296452

Address of the registered office and principal office (if any) of
Corporate Debtor

Shop No. 09, Sankalp Residency.
Plot No. 43, Sector No. 19, Kamothe
Navi Mumbai Raigarh MH 410209
IN

6 lnsolvency commencement date in respect of corporate debtor 27 .01.2023 (lnformation received by
IRP on 03.02.2023)

7 Estimated date of closure of insolvency resolution process 26.07.2023
Name: Neeraja Kartik
IBBI Reg. No.: IBBI/lPA-001/lP-
P0t445120t8-19/12137

9 Address and E-mail of the lnterim Resolution Professional, as

registered with the Board
202, Padmasani Apartments, 58/2.
Shivaji Nagar, Near Shivaji Park,
Nagpur, Maharashtra- 4400 l0
E-mail td:
neeraiakartikip@gmail.com

l0 Address and e-mail to be used for conespondence with the inlerim
resolution professional

Address; Nakshatra Insolvency
Resolution Professionals Ltd., 3rd
Floor. 377, Gandhinagar, Ambazari
Road, Nagpur-440010.
E-mail Id:
kyoramenaliks@gmai l.com

ll Last date for submission of claims
12 Classes of creditors, if any, under clause (b) of sub-section (6A) of

section 21, ascertained by the Interim Resolution Professional
Nit

li Names of Insolvency Professionals identified to act as Authorised
Representative of creditors in a class (Three names for each class)

NA

l4 (a) Relevant Forms and
(b) Details of authorized representatives

are available at:

Web link:
!r$ps/j-bbigsy,.'r[t_o_me/do-w-nl_o,a=ds

Physical Address: Not Applicable

5.

8. Name and registration number of the insolvency professional acting
as interim resolution professional

10.02.2023

Date:04.02.2023

Place: Nagpur


